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Plan of 1623 MW. Surplus power 
over and above Mysore’s requirements, 
they have suggested, could be made 
available to other States which are 
in need of power at rates consider­
ably less than thermal power till such 
time as load develops in Mysore. In­
stead of making heavy investments on 
costly therm al units in other States 
which are in need of power, it is pre­
ferable to  invest on cheap hydel pro­
jects in Mysore and make cheaper 
power available to them.

The details of 5500 MW are not 
available. According to the figures 
available with the Centre, the realis­
tic hydro power potential of Mysore 
is 3.1 million kW at 60 per cent load 
factor. Thermal power stations are 
very important to provide the base 
load and at any rate the limited hydro 
power in Mysore State will not be 
sufficient to  cater to the require­
ments of the Southern Region on a 
long-term basis.

Requirements and Import of Oil 
during 1972

2090. SHRI M. RAM GOPAL RED­
DY; Will the Minister of PETROLE­
UM AND CHEMICALS be pleased to 
state:

(a) the estimated requirements of 
oil in  our country during 1972;

(b) the total quantity of oil im­
ported, country-wise, during 1972; and

<c) the foreign exchange involved?

TH® DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS . (SHRI DALBIR 
SINGH): (a) The estimated require­
m ent of crude oil (in term* of actual 
refinery throughout) during 1972 is 
19.7 million tonnes.

(b) and <<i>. The total quantity and 
thft' ’’C-itf-. :̂ a!lue '̂;:<Sf crude ' oil • import- ,

' ed (fromlrari, Iraqand Sstudi Arabia) ■■ 
during tfte period Januftry/Septem^ 

million tonnes and /.

Rs. 104.97 crores respective#. I t  is 
not in the public interest to disclose 
country-wise imports of crude.

Negotiations with Representatives of 
Un-Recognlsed Unions regarding 
strike on Ratlam-Neemuch Section of 

Western Railway

2091. SHRI DHARAMGAJ SINGH: 
SHRI CHANDRIKA PRASAD:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether on the 27th July, 1972 
the Station Masters’ Association ob­
served a strike from 10.00 hours to
13.00 hours on Ratlam-Neemuch Sec­
tion of the Western Railway and the 
train services were totally suspended 
for three hours;

(b) whether Divisional Secretary of 
the Station Masters’ Association, with 
two other members of their Associa­
tion was called by  the Divisional 
Superintendent, Ratlam, for negotia­
tion to normalise the work; and

(c) if so, the reasons for which th e  
Divisional Superintendent, Ratlam de­
viated from the laid down policies of 
the Railway Administration by call­
ing the members of the unrecognis­
ed Association for negotiation?

THE MINISTER OF RAILWAYS 
(SHRI T. A. PAI): (a) and (b). No.

(c) Does not arise.

A itfrority for imposition oi restrictions 
on booking of goods W&d gNpi«te, 

Ajm*r JMvision (Wertette
■

2092. SHRI DHARAMGAJ SftfGHr

pleased to Mate;
. : (a) th e  ■.

tions on Booking o f  ' \-




